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HIGH COURT OF HIMACHAL PRADESH AT SHIMLA

No. HHCIGAZ/14-48/74-X1I-
Dated Shimla, the 2" August, 2019

NOTICE

The candidates bearing Roll Numbers 1902, 1903, 1904, 1920,
2025, 2181, 2257 and 2259 are hereby declared to have qualified the
written examination for the post(s) in the cadre of District Judges/Additional
District Judges by way of direct recruitment, held on 30.6.2019.

Their interview/viva-voce has been fixed for 13.8.2019 at 3.30
P.M. in the premises of the High Court. Call letters for interview/viva-voce

are being issued separately.
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